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Adulteration in lubricating oils

*48. SHRI KALP NATH RALl:
- SHRI JAGAN NATH -
BHARDWAJ:}
SHRI IBRAHIM KALANIYA:
SHRI KHURSHED ALAM
KHAN;

Will the Minister of CHEMICALS
AND FERTILIZERS AND PETRO-
LEUM be pleased to gtate:

(a) whether Government are aware
of the widespread adulteration in
Iubricating oils dquring the last one
year; andg

(b) if so, what action Government
have taken or propose to take to pre-
vent adulteration of Ilubricating oils?

THE MINISTER OF CHEMICALS
AND FERTILISERS AND PETRO-
LEUM (SHRI H. N. BAHUGUNA):
(a) and (b) A statement ig laid on the
‘Table of the House,

Statement

(a) Lubricating oilgy are primarily
jold through recognised distributers/
fdealers of the major oil companies
ind Government have not come
across any serious complaint about
the quality of lubricating oilg sold
through the marketing network in-
tluding the retail outlets of the ma-
jor oil companies. Government have,
nowever, received certain reports
regarding gale of spurious/off specific
cation lubricating oils by private pro-
cessors/marketers/petty  jobbers and
unauthorised dealers,

(b) Apart from initiating follow-up
action on the measureg suggested by
an expert panel set up by the Gov-
ernment to look into the problem of
adulteration/misuse of lubricants, Go-
wernment have prescribed a scheme
of discipline in regard to distribution
of lubricants which is required to be

+The question was actually asked
on the floor of the House by Shri
Jagan Nath Bhardwaj. .
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implemented by all the major oil
companies. Oil companies have been
conducting surprise checks on therr
retail outlets/agents with 5 view to
ensure that there are no malpractices
in distribution of lubricants through
their outlets. The oil companies have
also been asked toincreasingly take
up direct sales to all the major con-
sumers. A series of further measures
have been contemplated with the ob-
jective of minimising the circulation
of spurious lubricants in the markets.
Some of the major steps in this di-
rection are set out below:

(i) Government propose to maxe
the use of the ISI mark mandatory
for all manufacturers of automo-
tive oils, industrial oils and grea-
ses. The details in this regard are
bemng worked out in consullation
with the ISI and other concerned
organisations.

(ii) Stricter control would be
exercised over allocation of faed-
stocks for the purpose of lube
manufactrue, The idea is to ensure
proper accountal of feedstock re-
leases as related to the output of
the end-product.

(iii) The oil companies have been
asked to eliminate intermediaries
and prevent multiplication of agen-
cieg engaged in tube distribution
so as not to weaken effective con-
trol by the oil companies over their
operations.

(iv) Oil companies have been
asked to Jaunch a major publicity
drive to bring about greater con-
sumer awareness and involvement,

SHRI JAGAN NATH BHARD-
WAJ: Will the hon Minister pleace
state whether any specific measures
such as proper hottling, sealing, eic,
have been taken or not?

SHRI H. N. BAHUGUNA: Som:
minor steps have been taken. I may
take the House into conﬁdence\and
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say that from 1973 to 1976, the ques-
tion came up before the Government
a number of timeg and no final deci-
sion was taken by the outgoing Gov-
ernment. However, I am thankful to
the hon. Members that the matter
has been brought 'to my notice
through this question. We are now
trying to see in what direction we can
move in order to eliminate all these
possibilities of adulteration in Tubri-
cants and to supply the correct type
of lubricants to the people.

AN. HON. MEMBER: The other
‘Government took three years. How
much time will you take?
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DR. RAJAT KUMAR CHAKRA-
BARTI: Sir, may I know from the
hon, Minister what are the impor-
tant ingredients of this adulteration
and how much is being used for
adulterating lubricant oil? One hon.
Member pointed out that edible oil
is being wused for adulteration pur-
poses. Is it a fact that because of this
edible oil being used for adulteration,
its price is also going up?

SHRI H. N. BAHUGUNA: 1 cannot
connect the whole gamut of price and
price structure of various items but
it is true that earlier because of the
price differential some cof these things
were being done. The predecessor
Government had tried to avoid this
price differential but the basic gues-
tion is how to control the marketing
business, how to control the produc-
tion business, and the Government
have to take many steps before we
can reach the end of the journey.



